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To,

The Registrar,

Hon'ble National Green Tribunal,
Copernicus Marg, New Delhi.
E-mail - judicial-ngt@gov.in

Subject: Submission of response of U.P. Pollution Control Board in compliance
of directions issued by Hon'ble NGT vide order dated 15.12.2022 in

0.A. No. 530/2022 Radha Raman Dwivedi & Ors. Vs State of Uttar
Pradesh & Ors.

Sir,

In compliance of Hon’ble NGT order dated 15.12.2022 in the matter of O.A. No.
530/2022 Radha Raman Dwivedi & Ors. Vs State of Uttar Pradesh & Ors, the response
received form the Regional Officer, U.P. Pollution Control Board, Kanpur Nagar is
being filed herewith, after approval from competent authority.

It is requested that the aforesaid response of U.P. Pollution Control Board may be

presented before the Hon'ble Tribunal for kind consideration.

Yours faithfully,

Encl: As above. [\
(Rajendra Singh)
Chief Environmental Officer
Circle-2
A, - 1279, ffy @os, A TR, I‘C;lz v, \gggtétll (l)(hand, Gomti Nagar,
qEAS -226010 ucknow -
AT 1 0522-2720828, 2720831 Phone : 0522-2720828, 2720831
B : 0522-2720764, 2720676 Fax : 0522-2720764, 2720676
A : info@uppcb.com E-mail  :info@uppcb.com
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Response of U.P. Pollution Control Board in_compliance of
directions |ssued by Hon'ble NGT vide order dated 15.12.2022

in O.A. No. 530/2022 Radha R Dwived| & Ors, Vs State of

U.P. & Ors,

1. That it Is submitted that the main grievances in this O.A. No.
530/2022 Radha Raman Dwivedi & Ors. Vs State of U.P. &
Ors is regarding not construction of pucca & covered COD
nala and 120 feet wide road adjoining the drain near the
Kidwai Nagar Y-1 Block, as per the assurance given by
Kanpur Development Authority while selhng plots on both
sides of this nala in that area. '

2. That it is submitted that in cbmpliance of order passed by

Hon'ble Tribunal on 02.09.2022', the report of the Joint
Committee was submitted on 14.12.2022. After taking into
consideration the joint committee réport, Hon'ble _NGT has
passed the order dated 15.12.2022. The relevant part of the

order is as follows :-

s 4. In view of the averments made in the application and
observations made in the report, we consider it appropriate to have
response from (1) the State of Uttar Pradesh (U.P.), through the Chief
Secretary, Government of U.P.; (2) the Principal Secretary, Urban

Development Department, Government of U.P.; (3) the Member

Secretary, UPPCB; (4) the Commissioner-Municipal Corporation,
Kanpur; (5) the Director General National Mission for Clean Ganga

~ (NMCG) and (6) the District Magistrate, Kanpur City, who stand
Impleaded as respondents No. 1 to 6. The Registry Is directed to
prepare and attach memo of partles to the application. Respondent
no. 3 Is already appearing before this Tribunal through counsel.
Notices be Issued to respondents no. 1, 2 and 4 to 6.
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5. Reply/response by respondents no. 1 to 6 be filed within one month
by email at judicial-ngt@gov.in preferably in the form of searchable
PDF/OCR supported PDF and not in the form of Image PDF.

6. List for further consideratio-n on 03.02,2023.

7. In the facts and circumstances of the case, we also consider
presence of the Reglonal Officer, UPPCB and the Officer duly
instructed/authorized by the Commissioner-Municipal Corporation,
Kanpur and District Magistrate, Kanpur City, to be essential for
producing the relevant record and assisting this Tribunal in just and
fair adjudication of the questions involved In the case and accordingly,
above Officers shall remain present before this Tribunal physically or
through VC with relevant records on the date fixed..".....

That it is submitted that in order to bring out the solution of the
problem, District Magistrate, Kanpur Nagar has held a meeting
on 23.01.2023 with all stakeholders. During meeting, it was
informed that COD nala is 6.2 Km in length and its average
flow is 8.81 MLD. COD nala is fully tapped and its effluent is
diverted to 210 MLD STP at Bingawan Kanpur for treatment.
Assistant Engineer Kanpur Development Authority, informed
that Kidwai NagarY-1 Block Project was handover to Nagar
Nigam Kanpur on 03.09.2015. Executive Engineer Zone-2,
Nagar Nigam Kanpur has informed that the estimated cost for
construction of retaining wall on both side of COD nala is 200
crores. DM Kanpur has also asked all the responsible
department like Kanpur Development Authority, ADM (F/R),
UP Jal Nigam (rural) and Kanpur Nagar Nigam to produce all
the relevant records to him. The copy of minutes of meeting
dated 23.01.2023 is annexed herewith and marked as

Annexure No,-1
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That it is submitted that UPPCB is of the view that if the
Kanpur Development Authority hats given assurance while
allotting the plots to the concerning residents, to construct
pucca covered nala, then they should convert that stretch of
earthen COD nala to pucca covered nala with road for
security, hygiene and pollution control for the residents. This is
also to mention that the COD nala is tapped at the end and
effluent goes to Bingwan STP for treatment.

Regular cleaning of COD nala should be done for
smooth flow of sewage upto Bingawan STP.

All the unauthorized sewer connections joining the COD
nala should be converted into authorized connections.

There should also be proper municipal solid waste
collection system in that area, so that this waste does not find
its entry into nala.

The above compliance report is being placed for consideration

of this Hon'ble Tribunal.

="
(Amit Mishra)
Regional Officer
U.P. Pollution Control Board,

Kanpur Nagar
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